20.11.2017 J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

20.11.2017

COURT NO. 6

(DIVISION BENCH-IIT)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

FOR DELIVERY OF ORDER

AT 10:30 A.M.

1.w.P.(C)10104/2017 DEVASHISH POLYMERS PRIVATE LTD ABHISHEK RASTOGI,RASHMI DESPANDE
CM NO. 41315-16/2017 VS UNION OF INDIA & ORS GAURAV SHARMA, AMIT BANSAL

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

1.CM(M)952/2016 KAILASH RANI RAJIV KHOSLA, KULBHUSHAN,AJEET TYAGI
CM NOS.34981-983/2016 VS MALLO MALL MALHOTRA BHASKAR TIWARI,AMIT NEGI
& ORS

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1. BAIL APPLN.1839/2017 SUCHINDER LAL ARORA

VS THE STATE GOVT OF NCT AKSHAI MALIK,PANKAJ MEHTA,
OF DELHI & ANR SHWETA SONI,PARMOD KALIRANA,
2. BAIL APPLN.1961/2017 RAJ KUMAR JHA KUNAL MADAN
VS STATE NCT OF DELHI MUKESH KUMAR
3. BAIL APPLN.2190/2017  SANJEEV KUMAR LOKESH KUMAR MISHRA,
VS STATE (GOVT. OF NCT AKSHAT MALIK
OF DELHI)
4. BAIL APPLN.2191/2017 VIKASH SINGH LOKESH KUMAR MISHRA
VS STATE (GOVT OF NCT AKSHAT MALIK
OF DELHI)
5. CRL.M.C.1829/2017 SHIVALI SHARMA SHAILENDER DHAIYA,
VS STATE & ANR MUKESH KUMAR, SUMIT CHOUDHARY,

KARTIK GADI

6. CRL.REV.P.NO.828/2017 AKIL AHMAD & ORS JAI KUMAR SINHA,
VS THE STATE OF NCT ANITA ABRAHAM,
OF DELHI
HIGH COURT OF DELHI REGISTRAR (LISTING)

18.11.2017



20.11.2017

AT 10.30 A M

36. ARB.P. 456/2017

37. CS(0S) 3121/2011
|.A 8178/2017

38. CS(0S) 558/ 2014
|.A 4962/ 2015
CRL.M A. 8598/ 2016

39. CS(0S) 3489/ 2014
|.A 10957/2017

FOR PRONOUNCEMENT

COURT NO. 19 (OS - D)

HON BLE MR, JUSTI CE YOGESH KHANNA

V. K. SOOD ENG NEERS AND
CONTRACTCRS

Vs. GENERAL MANAGER NORTHERN
RAI LWAY

SUJAN MOHI NDER CHARI TABLE
TRUST AND ANOTHER
Vs. MOH NDER KAUR AND OTHERS

MANI NDER SI NGH MAKER AND ORS
Vs. AJIT SI NGH MAKER AND ORS

ANl TA ANAND
Vs. GARG KAPUR & ORS

*k k%

(ORIGINAL JURISDICTION)

ANUSUYA SALVAN, RENUKA
ARORA, NI KI TA SALWAN,
GEETANJALI MOHAN

PRASHANT MEHTA, ALOK

TRI PATH , SANDEEP SETHI,
PRATUSH M GLANI, UDAY

PRATAP SI NGH, KAPIL KHER,

S. N. GUPTA, MVANDEEP S

VI NAI K, LUTHRA & LUTHRA, CHETAN
LOKUR, MOHI T CHOUDHARY,

BRCSI S, GAURAV, ANl SH

DAYAL, SONAM SHARVA, LEGALERI A
LAW OFFI CES

KAJAL CHANDRA, PRERNA CHOPRA,

VI VEK KAPUR, SANDEEP SETHI,

PRATUSH M GLANI, UDAY PRATAP
SINGH, PRASHANT MEHTA, ANl SH

DAYAL, BROSI S BARRI STERS LAW

FI RM GAURAV, RAGHU TANDON, BI PI N

BEHARI , SI DDHARTH VAI D, PEEYOOSH

KALRA, PROSENJEET BANERJEE,

LEGALERI A LAW

OFFI CES, G D M SHRA

ABHI JAT, RI SHABH BANSAL,
FANI SH K JAI'N, NEERAJ GAHLAUT,
A K VASHI SHTHA
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